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REPORT OF THE JOINT COMMITTEE CONSTITUTED AS PER THE HONOURABLE
NGT IN THE MATTER OF O. A. NO. 80 of 2021 (S7) - SUQ MOTU BASED ON THE NEWS
ITEM PUBLISHED ON 14.02.2021, IN THE TIMES OF INDIA NEWS PAPER.
COIMBATORE EDITION, SUBMITTED BEFORE THE HONOURABLE NATIONAL
GREEN TRIBUNAL., SOUTHERN ZONE, CHENNAL AS PER THE ORDER DATED
MARCH 04, 2021

1.0 Background

Based on the News item published on 14.02.2021, in The Times of India Newspaper,
Coimbatore edition under the caption “Stench from check dam makes life miserable™, the Hon’ble
National Green Tribunal, Southern Zone, Chennai took Suo-Motu cognizanze of the matter. The
Hon’ble National Green Tribunal, Southemn Zone, Chermai in O.A. No. 80 of 2021 _has directed as
follows in its order dated: 04.03.2021;

“...we feel it appropriate td appoint a Joint Committez comprising of (1) The District
Collector, Coimbatore District or a Senior Officer not below the anic of Assisiant Collector or Sub
Divisional Magistrate as deputed by him, (2) a Scientist Officer from Tamil Nadw Pollution Control
Board (INPCB) as deputed by its Chairman, (3) The Superintending Enginezr of Public Works
Department (PWD) and Water Resources Organisation (WRO) and 4) The Execurive Officer aof
Veerapandi Town Panchayat 1o inspect the area in question and submit a jactual as well as action
taken report, if there is any violatior: fourd.

The commitiee is directed to asceriain the reason for such contamination and the persons
responsible for discharging any untreated effluents, sewage or septage into the check dam which
causes the stench as mentioned in the newspaper report affecting tne air quality in that area which in
turn affects the health of the people. what is the nature of action taken againii the persons wha are
responsible for the same and if, the water quality of the check dam has been contaminaled on
account of such unauthorised activities, what is the nature of remedial measures that will be taken
Jor the purpose of rectifying the same and also to assess the environmemal comipensation 1o be
payable by the persons who are responsible for the same apart from taking other actions as provided
under the Water (Prevention and Centrol of Pollution) Act, 1974 and 4ir (Preveniion and Control of
Pollution) Act, 1981,

The committee is also direcied to take the water samples ;vom the check dam and ascertain
the quality of the water and Irace out the reason for such contanination and sugges: the remedial
measures for rectifying the same.

The committee can also consider the question of phytoremediation as « short rerin measure to
resolve the issue, till long term measures are completed

The committee is also directed to comsider the question as lto whether the Solid Waste

Management Rules, 2016 is being strictly adhered 1o in Veerapandi Town Panchavat apart from
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Bench in the above case.

The commitiee is also directed io certain as to whether any treatment piants have been
provided by the Panchayat for treating the sewage or septage that is being lei in 1o the arains, which
ultimately reaches the dam and if it is not done, what is the proposed action io be ‘aken by the
Panchayat to resolve the issue within a time bound manner.

The Tamil Nadu Pollution Control Board (TNPCB) will be the nodel agency for co-
ordination and also for providing necessary logistics for this purpese.

The committee is directed to submit the report in this regard to this Tribunal on or before
16.04.2021...”

In compliance to the Hon'ble NGT direction, the Joint Comrittee was constitured with tae following

officials and TNPCB as a Nodal Agency:

1. The District Collector, Coimbatore District or a senicr officer not below the renk of Assistant
Collector or Sub-Divisional Magistrate as deputed by him.

2. A Scientist officer from Tamil Nadu pollution Control Board (TNFCB) as deputed by its
chairman.

3. The Superintending Engineer of Public Works Department (PWD), and Water Resources
Organisation (WRO).

4. The Executive Officer of Veerapandi Town Panchayat.
2.0  Inspection and monitoring as per the directions of Hon’ble NGT

The District Environmental Engineer, Tamil Nadu Pollution Contra! Bpard (TNPCB),
Coimbatore North as the Nodal Cfficer, .discussed with the District Collzctor, Coimbatore on
19.03.2021andthe Chairman/ District Collecter, Coimbatore has instructed wo carry out the joint
inspection after 06.04.2021 (after TN Legislative Assemble elect on). As per the instruction of the

Chairman/ District Collector, the committee decided to carry outtheinspection on 0& 0-4.2021.

Accordingly, the joint committee’s inspection & monitoriag was carizd out or 08.04.2021

and an interim report with following observations is hereby submitted to Hon’ble NGT (8Z),

A

The Joint Committee inspected and monitcred the Check dam in Eazhu Erumai Pallam near

Chennai.

Siva nagar and also the Eazhu Erumai Pallam Stretch from Press Colony to Siramuga along with the

major drains joining the Eazhu Erumai Pzllam.

Water samples were collectzd from the following three sources belongs to Eazhu Erumai

Pallam on 08.04.2021, to assess the quality of the sewage and its impact on the groond water.



1. Near Selva thottam at Press Colony (Upstream of Veerz pandi Town Panchayat)
2. Outlet of Check dam near Siva Nagar
3. Near Easwari Ammal Layout at Thulukkanur (Dewnstream of Veerapandi Town

Panchayat)

During inspection the flow of the sewage in the Eazhu Erumai Pallam was moderate and jt
was observed that, the major drains ‘carryirlxg the sewage generated from the Ve srapandi Town
Panchayat, Gudalur Town Panchayat and Periyanaickenpalayam Town Panchayat were all directly
discharged into the Eazhu Erumai Pallam. [t was ascertained that no indusisial d ischarge (either
sewage or Trade effluent) into the Fazhu Erumai Pallam was notized during inspection by the Joint
Committee.The water samples collected from the above locaticns were sers for analysis to the
Advanced Environmental Laboratory, Tamil Nadu Pollution Control Board, Salem and the report of
analysis are awaited. The inspection and Sampling Photographs are attached. l

2.1. No.4.Veer£|pandi Town Panchayat:

No.4 Veerapandi Town Panchayat is surrounded by -he Periyanaickenpalayam Town.
Panchayat on North, Vellamadai Village Panchayat on West, Bilicai Village Panchayat an South and
Gudalur Town Panchayat on East. It is an emerging town and losated near (¢ Gudalur-Coimbatore
National Highways. The above Town Fanchayat is having the following hamlets Arivoli Nagar,
Kunjampalayam, Veerapandi, Nayackenoor, Thiruvalluvar Nagar and Press Colony and it’stotal
extent is12.35 sq.km.

This Town Panchayat has been upgraded from Village Panchayal to Town Panchayaras per
the G.0.No.249 Dt.20.11.1984 and further upgraded to selection grade Town Fanchayat as per G.Q
141 &142dated: 21.11.2014. As per the census 201 1, the population of this selection grade Town
Panchayat is 16953.

The Town Panchayat generates solid waste to tune of 4.75 TPD as informec by its officials.
The solid waste generated from the entire Town Panchayat is collected and prosessed in the
Municipal Solid Waste processing facility located within the Town Panchayat. The Town Panchayat
is discharging untreated sewage including sullage into Eazhu Erumai Pallam th rough an odai without

treatment,

The Executive Officer, No.4, Veerapandi Town Panchayat has submitied 2 letter dated:
09.04.2021 to the Chairman of the Joint Committee/ District Collector attached as Annexuare 1,
wherein it is informed that there is no encugh funds to provide Sewage Treatment Plant at present for
the treatment of sewage discharged by all the local bodies in the upstream side and stagnated in the
check dam. Also, the sewage stagnation noticed in the check dam s seasonal d uring the summer and
no sewage will be stagnated during the rainy season. He also added that there is no trade effluent

generating industries in the bank of Eazhu Erumai Pallam and no wrade effluent is mixing into the



taken to create awareness among all the households to provide septic tank and soak pit arrangements

for the treatment and disposal of sewage generation.
2.2 .Eazhu Erumai Pallam:

The Eazhu Brumai Pallam originates near Paalamalai in the Western Ghats in Tamil Nadu,
South India and finally confluences into the River Bhavani at Sirumugai. Eazhu Erumai Pallam is
running  through  Naickenpalayam  Village Panchayat, Gudalur Town Panchayat,
Periyanaickenpalayam Town Panchayat, No.4, Veerapandi Town Panchayat, Bilichi Viliage
Panchayat, Sikkarampalayam Village Panchayat, Karamadai Panchayat and Sirumugai Towﬁ
Panchayat.

A check dam was constructed in Eazhu Erumai Pallam at Thiruvalluvar nagar (near Siva
nagar) during 1986 to store the rain water by the Agricultural Engineering Department and the stored
water was utilized for irrigation purpose. During inspection, it was noticed that due to rapid
urbanisation in the Sub-Urban areas of Coimbatore city, the entire sewage water generating from the
nearby local bodies are being drained into the Eazhu Erumai Pailam. This untreated sewage is
stagnated in the upstream of the above said Checkdam.The Checkdam is surrounded by agricultural
field like Coconut farms.etc., and residential layvouts. At present, the nearby farmersand the residents
of that area are not willing to store the sewage water in the check dam, for the reason that the
recharge due to the above checkdam are contaminating their wells.

Further, it is respectfully submitted that the detailed report will be submitted upon the receipt
of water samples analysis report from the Advanced Environmental Laboratory, Tamil Nadu
Pollution Control Board, Salem.

Therefore it is kindly requested tﬁattwo months time may please be given to the Joint
Committee for the submission of further detailed report.
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District Environmental Engineer,

Executive Officer, Tl o pllition Contel Board:

No.4, Veerapandi Town Panchayat

Veerapandi Coimbatore North.
\\ o
Ak B o
Sdperintending Engineer, WRD, District Collector,

Bhavani Basin Circle, Erode. - Coimbatore.
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Sample Collection in outlet of check
dam at Siva nagar

Sample Collection at near Selva
thottam at Press Colony (Upstream of
Veerapandi Town Panchayat)

Inecion of Eazhu Erumai Pallam in
Karamadai
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